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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 622/2024

IN THE MATTER OF:

VARUN GULATI ...APPLICANT
VERSUS

STATE OF HARYANA AND ORS. ...RESPONDENTS

OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE ON

BEHALF OF RESPONDENT NO. 75, M/S SHADEX CREATIONS

MOST RESPECTFULLY SHOWETH:

1.

That the present objections are being filed on behalf of M/s Shadex
Creations, Respondent No. 75, in compliance with the order dated
27.02.2025 passed by this Hon’ble Tribunal wherein the newly impleaded
respondents were directed to file their objections to the Joint Committee
Report dated 03.01.2025. As per the order dated 08.01.2025, the
Answering Respondent has been impleaded as Respondent No. 75 along

with other industries based on the Joint Committee Report.

That at the outset, it is submitted that the observations recorded in the Joint
Committee Report do not fully reflect the compliance status of the
answering respondent, and certain findings therein are based on erroneous

assumptions, miscalculations, and an outdated compliance assessment.

That the answering respondent has undertaken substantial investments in
advanced environmental control measures to ensure strict adherence to all

applicable environmental norms. The answering respondent denies any



4.1.

4.2.

4.3.
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deliberate non-compliance and submits that the alleged deficiencies, if any,
were either technical in nature or have already been rectified through

corrective measures undertaken post-inspection.

OBJECTIONS TO THE JOINT COMMITTEE REPORT

That the Answering Respondent submits that an inspection was conducted
on 18.07.2024, and certain observations were recorded regarding the
operation of its Primary Effluent Treatment Plant (PETP). The Answering
Respondent further submits that a Show Cause Notice (SCN) dated
02.01.2025, was issued by the Haryana State Pollution Control Board
(HSPCB). The inspection report and the SCN alleges non-compliance on
certain grounds, including allegation of higher freshwater consumption and

allegation of low BOD in PETP inlet indicating possible effluent dilution.

That it is submitted that all of the above issues were raised in the Show
Cause Notice issued by HSPCB, to which the answering respondent
submitted a detailed and reasoned response. The answering respondent
duly clarified its position and provided documentary evidence of its
compliance to HSPCB. Therefore, the continued reliance on these findings
is unjustified and does not accurately reflect the present compliance status
of the unit. A copy of the latest detailed and reasoned response to the
HSPCB Show Cause Notice along with all the relevant annexures is

annexed herewith and marked as ANNEXURE R-1.

That the answering respondent categorically denies the allegation of
dilution and submits that the effluent generated by the unit is routed to the
CETP via a dedicated pipeline after necessary filtration. The inspection
report does not establish any direct causal link between the answering

respondent’s PETP operations and the alleged pollution in Drain No. 6.
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The claim of dilution is based on assumption, and the observed reductions

in COD/BOD indicate effective treatment, not dilution.

That Joint Committee Report alleges that there is non-compliance due to
high reduction in pollution parameters which has been apprehended as

dilution with fresh in PETP among various other allegations.

That it is submitted that the answering respondent has installed magnetic
flow meters at all required locations, and the logbooks are duly maintained
and regularly submitted. The answering respondent has denied the
allegation of dilution and clarified in its reply to the Show Cause Notice
that the observed parameters, including TDS levels, are influenced by the
type of fabric and process undertaken. The inference of non-compliance
drawn in the Joint Committee Report is not based on conclusive findings
and fails to appreciate the respondent’s actual treatment setup and

operational safeguards.

That the answering respondent has consistently implemented stringent
compliance measures to ensure that operations remain in accordance with
the prescribed norms. The respondent maintains proper records of water
and effluent data, ensuring that all logbooks related to freshwater

consumption and effluent generation are updated regularly.

That to further validate compliance, the answering respondent has
undertaken third-party independent testing to verify that its PETP meets all
prescribed norms. The answering respondent has also engaged
environmental consultants to enhance internal compliance mechanisms

and ensure adherence to all environmental standards.
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That the answering respondent holds a valid Consent to Operate (CTO)
issued by HSPCB, which remains in force until 30.09.2027, demonstrating
that the facility was found compliant at the time of renewal. The answering
respondent has applied for renewal of its Permission Certificate from the
Haryana Water Resource Authority (HWRA) for groundwater extraction.
The respondent has also been granted authorization for the generation,
collection, storage, and transportation of hazardous waste under the
Hazardous and Other Wastes (Management & Transboundary Movement)
Rules, 2016.

That any adverse order based on the findings of the Joint Committee Report
would have severe financial implications and cause significant operational
disruptions to the answering respondent. The unit employs a large
workforce, and any disruption in operations would negatively impact the

livelihoods of numerous employees and their families.

That in view of the above, the answering respondent prays that the findings
in the Inspection Report be reconsidered, as they are based on mere
assumptions rather than conclusive evidence of dilution. The answering
respondent submits that corrective measures are already in place, ensuring
ongoing compliance with all applicable environmental laws. Further, given
that the CETP’s inefficiencies contribute significantly to the overall
compliance status, the answering respondent cannot be unfairly
categorized as non-complying without a thorough and individualized

assessment of its operational processes.

That in light of the foregoing submissions, the answering respondent
categorically denies any allegations of non-compliance and submits that
the findings of the Joint Committee Report and the subsequent

classification of the answering respondent as non-complying are based on



4.12.

4.13.

2662 5

assumptions rather than conclusive evidence. The answering respondent
has consistently adhered to prescribed environmental norms, holds valid
statutory permissions, and has taken proactive measures to ensure

compliance.

That in view of the discrepancies in the findings and the absence of a direct
causal link between the answering respondent’s operations and the alleged
environmental violations, it is most respectfully prayed that the answering
respondent be provided with an opportunity to cooperate with the

authorities and implement any further recommendations, if necessary.

That the answering respondent remains committed to environmental
sustainability, regulatory compliance, and responsible industrial operations

and prays for a just and fair assessment of its compliance status.

The answering respondent further reserves its right to file additional
pleadings or affidavits, if necessary, in response to any subsequent

developments in the present proceedings.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 622 of 2024

IN THE MATTER OF:
Varun Gulati ...Applicant
_ Versus
State of Haryana & Ors. ...Respondents
AFFIDAVIT

LJAGIJIT SINGH S/o ATTER SINGH, aged about 55 years R/o A-
2/146 Third Floor Paschim Vihar Delhi-110063, do hereby solemnly affirm

and stat as under:

1; That I am the authorized signatory of Respondent No. 75, M/s
SHADEX CREATIONS, having its office at PLOT NO-661 HSIIDC
PHASE-II BARHI GANAUR HARYANA-131101, in the aforesaid
Original Application, I am aware of the facts and circumstances of
the case in my official capacity as stated above and hence, entitled to

swear this affidavit.

2 That the accompanying reply has been drafted by my counsel under
my instructions, and I say that the statements and submissions made
in the said reply are true and correct to best of my knowledge based
upon the records and my belief. I pray that the said reply to be
treated as part and parcel of this Affidavit and the same is not being

reproduced for the sake of brevity.

25 FEB 0 \Q\ e /5
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3. I say that the documents / annexure produced along with the reply

15

DEPONENT

are true copies of its originals.

VERIFICATION:

Verified that the contents of the above affidavit are true and correct to the

best of my knowledge, belief and nothing material information has been

B

DEPONENT

concealed therefrom. No part of it is false.
| 2 5 FEB 2025

Verified at on this day of FEB,2025.

NCTARY PUBLIC, DELHI

2 5 FEB 202
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Date: 07.02.2025

WITHOUT PRE

o SHARE |

REATIONS

ICE

Regional Officer ANNEXURE R-1

Haryana State Pollution Control Board,

Sonipat Region, Sonipat.

Subject: REPLY TO THE SHOW CAUSE NOTICE DATED 02.01.2025.

Respected Sir,

This is in reference 10 the Show Cause Notice (SCN) No. HSPCBJSR!ZGZSE&H
dated 02.01.2025, issued to M/s Shadex Creations located at Plot No. 661,
HSIIDC, Phase 11, Barhi, District Gannaur, Sonepat, Haryana under Section 33-A,
27. and 43/44 of the Water (Prevention and Control of Pollution) Act, 1974, and
Section 21(4) of the Air (Prevention and Control of Pollution) Act, 1981.

The SCN raises specific allegations, which are addressed in detail as follows:

A. BACKGROUND OF THE COMPANY

a. That M/s Shadex Creations is engaged in the job work of dyeing,
washing, and finishing of garments and operates within the prescribed
environmental norms under the Water (Prevention and Control of
Pollution) Act, 1974, and Air (Prevention and Control of Pollution)
Act, 1981.

b.  That our unit diligently maintains daily logbooks for key operational
parameters, including production data, fresh water consumption,

effluent generation, and effluent discharge, ensuring compliance with

regulatory 11‘:-%3,81:]_, What your For Shadex!ﬁgqe tions
enim (ilBSE}I‘VBS A“&?: Signatory

Factory Address : 661, HSIDC Industrial Area, Phase-II, Barhi, Sonepat (Haryana) - 131101

Corporate Office cum Factory : G-45, Lawrence Road Industrial Area, New Delhi - 110035
Phone : 011-47025315, Mobile : 9810383400 email : shade_xcreations@yahoo.co.in
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ALLEGATIONS REGARDING __ NON-COMPLIANCE __ WITH
DISCHARGE NORMS

REPLY TO PARA 1 — EFFLUENT CHARACTERISTICS

a. That our unit is engaged in the job work of dyeing, washing, and
finishing of garments, and we maintain a daily logbook for
production, freshwater consumption, effluent generation, and
discharge, ensuring compliance with the prescribed effluent discharge
standards. A copy of analysis reports demonstrating compliance is

annexed herewith as Annexure A for reference.

b. That the processing activities in our unit vary depending on the type
of job orders, including dyeing of garments, washing alone, or both

processes combined.

c. That in the washing process, no dyes are used, which results in an
effluent discharge with lower BOD and other parameter values at the

PETP inlet.

d. That concentrated effluent is only generated from the dyeing process,
with BOD values ranging between 200 mg/L and 700 mg/L, whereas
offluent from washing alone has a lower concentration, with BOD

values ranging from 70 mg/L to 200 mg/L.

e. That regular analysis of our ETP inlet and outlet samples by HSPCB
and NABL-accredited laboratories confirms that the BOD value at the

ETP inlet ranges between 107 mg/L (Annexure-B, report dated

For Shadeﬁaﬂons

uth. Signatory
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10/10/2024), aligning with the values mentioned in the show cause

notice.

That at the time of sampling conducted by the joint team on
18.07.2024, only the washing process was in operation without any
dyeing activity. Consequently, the trade effluent generated at that time
had a lower pollution concentration, leading to the observed lower

BOD values in the sample collected by the team.

That our unit maintains detailed records and logbooks for fresh water
abstraction and PETP operations on a regular basis. A copy of the said

records is annexed herewith as Annexure-C for verification.

That no arrangement for dilution of effluent with fresh water exists in
our unit, which is further substantiated by the inspection conducted on
18.07.2024, where no such arrangement or evidence of freshwater
dilution was found by the joint team. Therefore, the allegation of

dilution is speculative and not supported by factual data.

That there is no necessity for dilution as the prescribed discharge
standards for CETP inlet are relaxed and can be easily achieved
through primary treatment alone.

That subsequent NABL-accredited laboratory analysis of our effluent
has also confirmed compliance with prescribed norms. Copies of these

reports are annexed herewith as Annexure-E for verification.

REPLY TO PARA 1 —pH COMPLIANCE

For Shade reations
; g &

Auth. Signatory
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4. That our Effluent Treatment Plant (ETP) is upgraded and optimized to

maintain the pH within the prescribed range of 6.0 - 9.0.

b.  That a fresh analysis report from a NABL-accredited laboratory dated
10.10.2024, confirming that the effluent met all prescribed standards.
A copy of the compliance report and analysis is annexed as Annexure

F for reference.

c. That our unit has undertaken continuous monitoring of effluent
quality through NABL-accredited laboratories, with all subsequent
test reports confirming adherence to prescribed discharge norms.
Copies of the latest test reports are enclosed as Annexure-H for

verification.

d. That in light of the corrective actions undertaken, procedural
compliance, and accredited laboratory findings, we respectfully
submit that the observation regarding non-compliance on pH non-co
requires reconsideration as our unit has consistently maintained

environmental standards.

111 REPLY TO PARA 2 —- MAINTENANCE OF DATA/LOGBOOKS FOR
PRODUCTION, FRESH WATER CONSUMPTION, EFFLUENT
GENERATION & DISCHARGE

a. That our unit has installed magnetic flow meters at all requisite
locations, including water abstraction points, effluent generation
points, and final discharge outlets, to ensure accurate monitoring of

water usage and effluent discharge.

F .
4 B SW@M

Auth, ngnatury
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b.  That detailed logbooks are maintained regularly for fresh water
consumption, trade effluent generation, and treated effluent discharge,

which are updated in accordance with regulatory requirements.

& That copies of the logbooks and flow meter records demonstrating
compliance with regulatory norms are annexed herewith as Annexure-

F for verification.

d. That no instance of non-maintenance of records arises, as the
logbooks and monitoring mechanisms are in place, ensuring full

compliance with prescribed standards.

REPLY TO PARA 3 —

a. That the issue regarding high pH at the PETP outlet has already been
addressed in the section “Reply to Para 1 — pH Compliance.”
RESPONSE TO RECOMMENDATIONS MENTIONED IN THE

SHOW CAUSE NOTICE

Optimize the chemical dosing in PETP to maintain the pH of treated
effluent in the range of 6.0 —9.0.

a. That our unit has installed an automated chemical dosing system n
the PETP, ensuring precise pH control within the prescribed range of
6.0 —9.0.

b. That the chemical dosing arrangement has been optimized, regularly
maintained, and effectively operated, ensuring the pH of treated

effluent remains within the regulatory limits.

5 For Shadey Creations
Py b

“Auth, Signatory
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-

C. That the latest analysis reports of effluent samples dated
10/10/2024, tested after the inspection conducted by the joint team,
confirm that the pH levels and other parameters are within

prescribed standards.

d. That a copy of the analysis reports demonstrating compliance is

annexed herewith as Annexure-I for verification.

Maintain logbooks/records of the following:

(i) Raw material consumption & production

(ii) Groundwater abstraction from borewell

(iii) Daily freshwater consumption through HSIIDC supply

(iv) Daily freshwater consumption in production process, boiler &
domestic purposes

(v) PETP Inlet & PETP outlet

(vi) Electricity consumption in PETP

(vii) Chemical consumption in PETP

(viii) PETP sludge generation & disposal

(ix) Fuel consumption and ash generation in boiler

a.  That our unit maintains proper logbooks and records for all the

activities mentioned in the notice, including:

. Raw material consumption & production

. Groundwater abstraction from borewell

. Daily freshwater consumption through HSITDC supply

. Daily freshwater consumption in the production process, boiler,

and domestic purposes
. PETP Inlet & PETP Outlet records

. Electricity consumption in PETP

. Chemical consumption in PETP

. PETP sludge generation & disposal

. Fuel consumption and ash generation in the boiler

For Sjlj?"&;&aﬁms

Auth. Signatory
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That these records are maintained regularly and updated
systematically, ensuring complete transparency and regulatory

compliance.

That a copy of the logbooks/records for all the aforementioned

parameters is annexed herewith as Annexure-J for verification.

CTO APPROVAL CONTRADICTS ALLEGATIONS OF NON-

COMPLIANCE

That Section 27 of the Water (Prevention and Control of Pollution)
Act, 1974, states that a Consent to Operate (CTO) cannot be granted

to a non-compliant unit.

That our unit’s CTO was renewed and remains valid until 30.09,2027,
confirming that our facility was found compliant at the time of
renewal. A copy of the Consent to Operate from 01.10.2022 to
30.09.2027 issued by Haryana State Pollution Control Board on

25.06.2022 is annexed herewith as Annexure -K.

That if non-compliance existed, as alleged, the CTO should not have

been renewed, rendering the SCN legally contradictory and untenable.

WATER CONSUMPTION DATA DOES NOT REFLECT USAGE OF

FRESHWATER FOR DILUTION

For Shadex Creations

S
~&uth. Signatory
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That a thorough review of our logbooks and recorded water
consumption data confirms that our unit has consistently operated

within the prescribed freshwater consumption limits.

That the allegation that extra freshwater was added to effluent is based
on assumption rather than verified data. Since our total freshwater
usage remains within approved limits, the possibility of dilution

simply does not arise.

That dilution, by its nature, requires an excess influx of fresh water,
which is not reflected in our operational records. Our Effluent
Treatment Plant (ETP) functions efficiently through advanced

treatment processes rather than any form of dilution.

That in light of this, we request a reconsideration of this observation

as it does not accurately reflect the operational reality of our facility.

PROCEDURAL DEFECTS IN THE SHOW CAUSE NOTICE

4.

Lack of Jurisdictional Clarity: The SCN fails to specify the precise

statutory violations, rendering it vague and legally untenable.

Violation of Natural Justice: No supporting scientific reports or
detailed evidence have been furnished, violating Audi Alteram Partem
(Right to be Heard).

Delay in Issuance of SCN: The inspection was conducted in August

2024, but the SCN was issued in January 2025, affecting its credibility

jons
For Shade ‘?_[‘f‘,‘i“
8 uth. Signatory

and validity.
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Disproportionate Action Proposed: The SCN threatens closure and
prosecution for minor or rectifiable deviations, which is contrary to

the principle of proportionality.

ADVERSE SOCIO-ECONOMIC IMPACT OF ANY COERCIVE

ACTION

d.

That the closure of our unit would result in the displacement of
numerous employees, many of whom are the sole earners for their

families.

That any restrictive action would severely impact production,
contractual obligations, and financial sustainability, affecting local
suppliers and vendors.

That vendors, suppliers, and ancillary businesses reliant on our
operations would suffer significant financial losses, disrupting the

local economy.

That the principle of proportionality must be considered before any

regulatory action is taken.

OUR REQUEST & LEGAL POSITION

That in light of the facts and evidence submitted above, it is clear that our

unit fully complies with the prescribed environmental norms, including

proper logbook maintenance, adherence to effluent discharge parameters,

and obtaining the required regulatory approvals.

For Shadey Creafions
9 uth. Signatory
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2. That we have proactively taken all necessary steps, including upgradation of
our PETP system, installation of online monitoring mechanisms, and
submission of reports to HSPCB, all of which reaffirm our commitment to

environmental compliance.

That the allegations of dilution are unfounded, as confirmed by the absence

LN ]

of any dilution mechanism at the site, proper treatment of effluent, and
compliance with prescribed standards in independently verified analysis

reports.
4. In view of the above, we respectfully request:

a. Withdrawal of the Show Cause Notice, as it lacks substantive and
procedural validity.

b. Consideration of our compliance efforts, including CTO approval,
groundwater extraction approval, responsible sludge management, and

third-party verification of effluent treatment,

We reiterate our commitment to environmental compliance and look forward to a
fair and just resolution of this matter.
Thanking you,

Yours sincerely,

realions
For Shad“f‘f_hu_

Authorized Signatory mf, i
h. Signat

M/s Shadex Creations

10
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Plot No. 661, HSIIDC, Phase II, Barhi, District Gannaur, Sonepat, Haryana

18
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, Envirochem T&QI%% & Consult;.\ncy Eip

(Formerly known as Envirochem Testing Lab & Research Centre)
(NABL ACCREDITED AND GOVT. APPROVED LAB)

(An IS0 8001 : 2015, 1SO 14001 : 2015, SO 45001 : 2018 Certified Lab) ___'_.g;"rg
Plot No. 165, 1st Floor, Sector-25, Part-ll, HUDA, Panipat-132103, Hr. '
M. : +91 90348 91129, 89501 75388 TC-6015
Emall : envirochemtestinglab@gmail.com h"l'i’Eb. : v:-_ww,etlrc.cum
‘TEST REPORT
Report No ETL/ PNP/ 54607 Report Date | 10.10.2024 | Doc No. | ETLMF/T.801
[ssue to: Party’s Ref No: Nil
FI::;: f::‘;‘;;";g:?}:‘g}‘ma Industrial BRIk Opdee NoTEHo02 |
Arca ,Bhari Gannaur Period of Testing: 04,102024-10.10.2024
SAMPLE PARTICULARS )
I. | Typeof sample T Waste ‘;":";lll.'r _ B o
2, Point of Sample Collection :  ETPInlet
3 Diate of sample collection/ received : 04102024
4, Purpose of analysis : Monitoring purpose
5. Sample collected! supplied by ¢ By Lab Representative
4. Sample Quantity i Eshire
7. Method of Sampling v IS3025(F - 1) 1987
TEST RESULTS )
Sr. No. | Parameters Inlet Protocol used
| e =
L. Calor P.C.U {(Platinum Cobalt Uinits) 480 | 15: 3025 (P-4 1943
2. |pH - 8.46 1S 3025 (P-117 1483
3. | COD, mg/L 2360 1S 3023 (1385} 2003
4. BOD at 27%C for 3 Days, mg/L 730 . I3 3025 (P-44)2003
5. | Total Suspended Solids, ma/L ' 1160 . 15 3025 (P-17) 2022
6. Total Dissolved Solids, mg/L 2375 I5 3025 (P-16) 2023
7. Ol & Grease, mg/L 3.6 153025 (P-39) 2021
8. Ammeonical Nitrogen {as N}, mg/L 8.0 [5 3023 (P-34) : 2023
9. Sodium Absorption Ratio (SAR) T2 ETL/S0OPSL20
10, Phenolic Compounds (as CeHsOH), ma/L < (1001 | 15 3025 (P-43): 1992
k1. Sulphide {as 5), mg/L 2.5 15 30323 (P-20): 1984
12, Total Chromium as (Cr), mg/L <0 IS 30235 (I-52) : 2003
s st e v e B REPOT g e i e e e
B ‘ d 2 i[-"!-_[‘ﬁ__.u,lru
Bilal [oNeha Singhe !

\ =

M 1. Samples shall ba dispesad off afler 15 days lssue of test ropart Lntass spaciad,

O 2 Results listed abova mlaled io tha leated somples, Endorserment of tho sama |5 nalther infamad nos Implamentad.
T 3. The leatrepal shall not be reproducod full or in part & can't be usad g pro In the court of tow.

E 4 The last repart ehould nol be used in any advartsing agencyimedia tho writlan approval of laboratary
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» Envirochem Testing & Consultancy LLP

(Formerly known as Envirochem Testing Lab & Rescarch Centre)
(NABL ACCREDITED AND GOVT. APPROVED LAB)

{An IS0 9001 : 2015, ISD 14001 : 2015, 1SO 45001 : 2018 Certified Lab) ' 4
Plot No. 165, 1st Floor, Sector-25, Part-ll, HUDA, Panipat-132103, Hr.
M. : +91 90348 91129, 89501 75388 TC-GO15
Emall ; envirochemtestinglab@gmall.com Web. : www.atlrc.com
TEST REPORT
Report Mo ETL/ PNP/ 54608 Report Date 10:10.2024 Doe Na. ETIAQFT.8/01
Issue to: Party’s Rel Mot Mil = i

M/s Shade =X Creation
Plot Mo, 661, PH-11 HSIIDC, Industrial
Area Bhari Gannaur

Warl Order No: 40610
Period of Testing: 04.10.2024-10.10.2024

SAMPLE PARTICULARS

L. Type of sample D Waste Water

2, Point of Sample Collection : ETP Outlet

3. Date of sample collection/ received : D4.10.2034

4. Purpose of analysis 1 Monitoring purpose

3. Sample collected! supplied by : By Lub Representative

. Sample Cuantity y o 3litre

7. Method of Sampling . 183025 (P-1) 1987 |

LEsERESONTS . - o

Sr. No. Parameters Ouilet Standard Limits Protocol used |

[. [ Color P.C.U (Platinum Cobalt Units) B 150 [S: 3025 (P-4): 1983 B

2, pH 524 &6-9.0 IS 3023 (P-11) 1983

3 cop, mg/l 345 e ES 3025 (1%38) 2005

4 BOD at 27°C for 3 Days, mg/L, B 00 [5 3025 ([-d4)2023

5 Total Suspended Solids, mg/l 32 L300 153025 (- |7y 2022

B, Total Dissolved Solids, mg/L 1991 2100 15 3025 (P-16) 2023

7 0il & Grease, mg/L 25 | 15 IS 3023 (P-393 202

8 Ammonical Mitragen (as M), mg/L 7.7 &l 153025 (P-343: 2023

9 Sodium Absorption Ratio (SAR) 23 24 ETL/SOPSL20

10, Phenolic Compounds (as CgH;OH), me/L < 0.001 1.0 [5 3025 (P-43):1992 [

1. Sulphide (as 5}, ma/L 1.7 20 15 3025 (P-29); 1986

12, Total Chromium as (Cr), mg/L < {01 2.0 | ]‘-1 IS (P-52) 0 2003 |

wannrwma LIl Reporty b gnsass

2 lal
Verified By
Eiw Nieha Singhi )/

For Shadex I'Gjltif."ﬂﬁ

1. Samplas shell ba dispasad off afar 15 days Issue of test repart unless spacifiad. : i

% Rosults listed above related to the tasied samplea, Endorsamant of the sams Iz naither Infarmed nar implamented, Llﬂ'l. Signatow
% The tast rapat ahall not ba reproduced full e In pard & can't ba used a8 proof in the cour of Ers.

4, Tha test repact ehould nol be used In any advorising lnunwmmﬂmumn-wnﬂa‘l of Inborntory
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stes, Envirochem Testing & Consultancy LLP

(Formerly known as Envirochem Testing Lab & Research Centre) Ps@f’ &/
(NABL ACCREDITED AND GOVT. APPROVED LAB) R

(An ISO 9001 ; 2015, IS0 14001 ; 2015, 1SO 45001 : 2018 Certified Lab) n.&?jﬁ ; )
Plot No. 165, 1st Floor, Sector-25, Part-ll, HUDA, Panipat-132103, Hr.
M. : +91 90348 91129, 89501 75388 TC-B015
Emall : envirochemtestinglab@gmall.com Web. : www.etlrc.com
TEST REPORT.
Report Mo ETL! PNP/ 54607 Report Date 10 10.2024 ; Doc MNo. I ETLAQFT.840
Issue to: Party’s Ref No: Nil - |

M/s Shade =X Creation
Plot Mo, 661, PH-11 HSIIDC, Industrisl
Area Bhari Gannaur

Work Order No: 40609 i
Period of Testing: 04.10.2024- 10 02024

| _ SAMPLE PARTICULARS

| 1. Type of sample P Wasie Water o
2 Point of Sample Collection . ETPInlet !
3 Date of sample collection/ received co Ddl 102024
4. Purpose of analysis : Monitoring purpose ,
L Sample collected! supplied by + By Lab Representative
B Sample Quantity - e
7. Method of Sampling o ASE0RS (P -1)1987
TEST RESULTS -
Sr. Na, | Parameters Inlet [ Protocol uscd 1
!
I. | Color P.C.U (Platinum Cobalt Units) : 480 f 1S:3025 (P-4): 1983
2. pld 8406 ' 15 3025 (P-L1) 983
1. | cOD, mg/L 2360 1S 3025 (P-58) 2003
4 BOD at 27°C for 3 Days, mg/L T30 15 3025 (P-da 2023
B Toral Suspended Solids, mg/L Lien IS 3025 (P-17) 2022
[ Total Dissolved Solids, mg/L 2375 [5 3023 (P-16) 2023 [
T Oil & Grease, mg/L 3.6 15 3025 (P39 2021
8 Ammonical Nitrogen (as N}, mg/L 280 [S 3025 (P-34) : 2023
9. | Sodium Absorption Ratio (SAR) 72 ETL/SOPSL20
10, Phenolic Compounds (as CeHyOH), me/L = 0.001 | 15 3025 (P 3y 1092
1L Sulphide (as 5), me/L 2.5 IS 2023 (1-24) 1ush
12, Total Chramium as (Cr), mg/L < (.01 = 15 3025 (P-52): 3005
wdesd kw0 REDOT G e v e
2anla!
Verified By
Bilal

1. Samalas shall be disposed off afer 15 days s3ue of 183t report uniass apecifiad. .
2. Rasults llaled sbove ralated 1o the tosled samples, Endorsamant of the same i nofthar inforrod nor Implemarnted.
3 The test rapol shell not ba raproduced Bl or in part & can'i ba used a8 proof In the court al law.

2 =
4 The tes! repor should not be used in any advertising agencylmedia without the written approval of laboratory ror Shade Creations
uth, Signatory

m=g=



‘Envirochem Té$$: & Consultancy ELP

(Formerly known as Envirochem Testing Lab & Research Centre) fk f
(NABL ACCREDITED AND GOVT. APPROVED LAB)

(An 150 9001 ; 2015, IS0 14001 : 2015, 150 45001 : 2018 Certified Lak) g?; o
Plot No. 165, 1st Floor, Sector-25, Part-ll, HUDA, Panipat-132103, Hr. :
M. : 401 90348 51120, B9501 75388 TC-GAL5
Email : envirochemtestinglab@gmail.com Web. : www.etlrc.com
TEST REPORT,
Report Mo ETLS PNF/ 54608 Report Dute [0.10.2024 DocNo. | E FLAZFT.301
Issue to: Party’s Rel No: Nil -
M/s Shade =X Creation |
e Order No: 4
Plot No. 661, PH-1 HSIIDC, Industrial QG ORle NOEIR01 |
Area Bhari Gannaur Period of Testing: 04.10,2024-10.10.2024 i
SAMPLE PARTICULARS |
L. Type of sample o Waste Water |
2, Point of Sample Collection :  ETPQutlat |
3. Date of sample collection! received : 04102024 I
[ 4 Purpose of analysis ¢ Monitoring purpose
5. Sample collected! supplicd by ¢ By Lab Represenalive
&. Sample Quantity e e
T Method of Sampling ;o I183025(P - 1) 1987 J
TEST RESULTS S
Sr. No. Parameters Outlet Standard Limits Protoeol used
1. [ Color P.C.U (Platinum Cobalt Units) 62 150 | 1S: 3025 (P-4} 198
2. |pH §.24 6-9.0 1S 3025 (P-11) 1983
3. COD, mg/l. 3435 1400 53025 (P-34) 2003
4, BOD at 27°C for 3 Days, mg/L o7 00 15 3025 (P-44)2023
5 Total Suspended Solids, mg/L 32 1500 IS 3025 (P-17; 2022
B, Total Dissolved Solids, me/L 1950 2100 IS 3023 (P-16) 2023
7. 0il & Grease, mg/L 2.5 15 15 3025 {307 2021
Ammonical Nitrogen (as M), ma/L Tl a0 [ 153023 (P34} 2023
9. Sodium Absorption Ratio {(SAR) 22 26 | ETL/SOPSL20
[, Phenolic Compounds {as CzH.OH), mo/L < 0.001 1.0 15 3025 (P37} 1992
11, | Sulphide (as ), ma/L 1.7 2.0 15 5025 (.29 1940
[
12, Tatal Chromium as {Cr), mg/L < (LM 2.0 | 15 3025 (P-32) 5 2003
s wm s L0 RO, g i e e th
.,-.---u-xv -1-.""'"
==lal \f-‘f.'m.\f T
Verified By &ulhmucd Bf £
Bilal Neha guwliﬁ
(R 5
.\I
| be diapasad off ahar 15 days lssii of 188UFOpOR UF) spacified,
g 11 aﬂﬁmﬁm abova mahdm:‘rﬂumﬁml:li: &Mﬂ?ﬂ same 5 nafther Infarmed nor mplemantad.
T 3 Tha fest repot shall not be reproducad full ar in part & can'i ba usadas It courd of law, FD h
E 4. Tha last reporl ehould not ba wsed inany sdvartising agencyimadia without the 'M'_Iﬂ_arl approval of Eabomatory r Shadﬂ C— lin I?
reations

T
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Envirochem Testing & Consultancy LLP

(Formerly known as Envirochem Testing Lab & Research Centre)
(GOVT, APPROVED LAB)
(An ISO 8001 12015, IS0 14001 : 2015, 1SO 45001 : 2018 Certified Lab)
Plot No. 165, 1st Floor, Sector-25, Part-1l, HUDA, Panipat-132103, Hr.

M. : +91 90348 91128, 89501 75388
Emall : envirochemtestinglab@gmail.com Web. : www.etlre.com

TEST.REROR L
Report No ETL/ PNP/ 25207 Report Date 05.02.2025 Doc No. | ETLAQFT.80] |
Issue to: Party's Ref No: Mil .

M/s Shade - X Creation

Work Order No: 2500/7207 (a&B
Plot no. 661, HSIIDC Industrial Area, A VAR

Phase-I1, Bathi Sonipat Period of Testing: 31.01.2025-05.02.2025
SAMPLE PARTICULARS
1 Type of sample i WASTE WATER iy
2 Point of Sample Callection : ETP InletOutler
| 3 Date of sample collection! received : 30012025
: 4 Purpoze of analysis :  Monitering purpose
| 3 Sample collected’ supplied by : By Lab Representative
| 6 | Sample Quantity : 5 litre each ;
[ 7 | Method of Sampling : 183025 (P -1) 1987 I
TEST RESULTS
Sr. Parameters Inlet Dutlet ! Std. Limits For : Pratocal used |
Mo, Discharge |
{Textile Industry} | [
1. Color (Hazen) 71 45 1341 | [5 3023 (P-4) 2021 |
2, | pH 9.70 .40 £.0-9.0 | 183025 (P-11) 2022
3 COD, me/L 483 214 1400 [5 3025 (P-38) 2023
4. BOD al 27°C for 3 Days, mg/L 147 3l.5 500 15 3025 (P-d4) 2022
5 Total Suspended Solids, mg/L 130 46 1500 [5 3025 (P-17) 2022
6. | Total Dissolved Solids, mg/L 2392 2082 2100 [5 3025 (P-16) 2023
7. | Oil & Grease, mg/L. =4.0 <d.0) 15 15 3025 (F-39) 2021
4 | Ammonical Mitrogen (as N),mg/L 1.70 1.05 30 15 3025 (P-34) 2023
9. | Phenolic Compounds {as CsH:OH)mg/l. | =0.01 =0.01 1.0 } [S 3025 (P-43) 2022 |
10. | Sulphide (as S), mg/L =005 <0.05 2.4 IS 3025 (P.29) 2022
| 11. | Total Chromium as (Cr}, mgfl. <025 <f25 | 21 [5 3025 (P-52) 2003 |

Remarks: [ Porameter of Efluent water samples meat with Standards Limits for discharge on lextile industry,
2.All Parameters are covered under MABL Scope.
g w ERL RO g i e

Reviewed By Verified By
Chemist Neha Singh (T.M)

1. Sarmplos shall ba disposed off ahar 15 deys issus of test raport unless specified,

2 Results listad above relaled to the tested samples, Endorsamant of tha same bnq_tlm.a':lmadw ot impbemaned,
3. Tha test repot shall net bo reproduced full of in part & can't be used 85 prood I the coun II Loy

4. The test repot should nof ba uesd in any advertising agencyimedia withoul the writien agproya

m=-g=




» Envirochem Tes?mg & Consultancy fiP

(Formerly known as Envirochem Testing Lab & Research Centre)
(NABL ACCREDITED AND GOVT. APPROVED LAB)

{An 1SO 9001 ; 2015, 15O 14001 : 2015, IS0 45001 : 2018 Certified Lab) g:g
Plot No, 165, 1st Floor, Sector-25, Part-1l, HUDA, Panipat-1 32103, Hr. o
M. : +91 90348 91129, 89501 75388 TC-5015
Emall : envirochemtestinglab @gmall.com Web. : www.etlrc.com
£ : T T 1
| Report No ETL/ PNP/ 54607 Report Date: |; 10.10.2024 Doc MNo. | ETLAFT.8G] |
Issue to: Party's Rel No: Nil '
M/s Shade =X Creation
k ;406
Plot No. 661, PH-I1 HSIIDC, Industrial Wk Order Ho: 40605

Avrea Bhari Gannaur Period of Testing: 04,10,2024-10.10.2024

BAMPLE PARTICULARS

L. Type of sample ¢ Yyaste \.‘;-'ulur
2 Point of Sample Collection :  ETPInlet
3. Date of sample collection/ received ¢ D4,10:2024 '
4. Purpose of analysis : Monitoring purpose [
| A Sample collected! supplied by - Bv Lab Representative
6. Sample Quantity : Sditre
| 7. Method of Sampling c 183025 (P -1) 1987
TEST RESULTS
Sr. No. | Farameters Lulet Protocol used _— )
1. | Color P.C.U (Platinum Cabalt Units) 480 153025 (P-4): 1983
2. pH B.46 1S 3025 (P-10) [uR3
i CoD, mg/L 2360 IS 3025 (P-38) 2003
4 BOD at 27°C for 3 Days, mg/L T30 | IS 3025 (P-22023
5 Total Suspended Solids, mg/L | 160 1S 3025 {P*~17) 2022
6. Total Dissolved Solids, mg/L 2375 . 19 3035 (P-16) 2023
7. Qil & Grease, mgfl 3.6 [5 3025 (P-39) 2021
g Ammonical Nitragen {as N), mg/L 259 15 3025 (P-34) 0 2023 |
@ Sodium Absorption Ratio (SAR) 7 ETLAEOPSLI0
1. Phenolic Compounds (as CaH;0H), my'l < 0.001 15 3075 (Pdap 1942
1. Sulphide (as §), mg/l. 2.5 [S 3023 (=207 1980
___1'2_ Total Chromium as (Cr), mg/L <01 15 30235 (P-32) - 2003
e TR L PR R
Dol
Verified By '
Bilal 'r \le Rm“lf '
T e e L T
L R
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Envirochem Testing & Consultancy LLE WK

(Formerly known as Envirochem Testing Lab & Research Centre)
(NABL ACCREDITED AND GOVT. APPROVED LAB)

34

Plot Mo. 661, PH-11 HSIDC, Industrial
Area Bhari Gannaur

Waork Order No: 40610

{An S0 5001 : 2015, IS0 14001 : 2015, IS0 45001 : 2018 Certified Lab) b .3:;; -
Plot No. 165, 1st Floor, Sector-25, Part-il, HUDA, Panipat-132103, Hr.
M. : +81 90348 91128, 89501 75388 TC-6015
Email : envirochemtestinglab@gmall.com Web. : www.etlrc.com
TEST REPORT
Report No | ETLJ PNP/ 54608 Report Date 10.10.2024 Doc No. | ETL/QFT7.80
Issue to: Party's Ref No: Nil
M/s Shade =X Creation

Beriod of Testing: 04.10,3024-10.10.2024

SAMPILE PARTICULARS

L. Type of sample Waste Water i
2 Point of Sample Collection ETP Qutlet
3. Date of sample collection/ received 04.10:2024

| 4, Purpose of analysis Moniloring purpose
5, Sample collected! supplied by By Lab Represeniative
6. Sample Cuantity 5 litre

L 7. Method of Sampling 1S 3023 (P - 1) 1987 i

TEST RESULTS B
Sr. Mo, Parameters Outlet Standard Limits Protocol used |

L Color P.C.U (Platinum Cobalt Units) G2 150 [5: 3023 (P-4 1953
2, | pH §.24 6-9.0 IS 3025 (0-11) 1983 '
X CoD, mg/l 345 [ 400 15 3025 (P-58) 2005
4 BOD at 27°C for 3 Days, mg/L a7 500 [5 3025 (P-44)2025
] Tatal Suspended Salids, mg/L 32 1500 [S 3023 (P-17) 2022 |
6 Total Dissolved Solids, mg/L 1950 2100 I8 3025 (P-16) 2023
1. Oil & Grease, mg/L 23 I35 | 153025 (P-391 2001
8 Ammenical Mitrogen (as N}, ma/L 1 50 | 15 3023 (P-341: 2023
9 Sodium Absorption Ratio (SAR) 22 26 ETL/SOPSL20
14, Phenolic Compounds (as CoH:OH), me/l < 0.001 1.0 IS 3025 (P-a3:1002
L. Sulphide {as 8}, mg/L T | 2.0 15 3025 (P-29): 1936 _
12, Total Chromium as (Cr), ma/L = (.01 2.0 15 3023 (P-52) : 2003 :

it e e m DO REDOT g g e e e m "
ol g WtAfL

[ =210,

Verified By Authorized By~
Bilal .

Nuha Smgh;;-},.
M e

1. Samplos shall be disposed off afiar 15 days (ssua of tes! raport urieas spacified, ;

2. Resulls Isted abova rotated to the tastod samples, Endarsament of the same (& nalthor Infarred not Emplemanted.
% The tost rapot shall not ba reproducad full e in part & can't bo usad as proad In the coun of law,

4. Tha tost repart shoukd nol bo used In any adverlsing agencyimadia without tha writlan approval of laboraiory

mA0Z

For Shadex reations

T\.&ﬂ/th. Signatory
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Envirochem Testing %z Consultancy LLP

(Formerly known as Envirochem Testing Lab & Research Centre) P\B
(GOVT. APPROVED LAB)
{An ISO 8001 ; 2015, IS0 14001 : 2015, 1SO 45001 : 2018 Certified Lab)
Plot No. 165, 1st Floor, Sector-25, Part-ll, HUDA, Panipat-132103, Hr.

.+ 401 90348 91129, B9501 75388
Email : envirochemtestinglab@ gmail.com Web. : www.etlrc.com

TC-5015

on

Report No
Issue to:
M/ Shade - X Creation

Plot no, 661, HSIIDC Industrial Area,
! Phase-11, Barhi Sonipat

ETL! PNPSf 25207 E VLAY RO

| Party's Ref No: Nil
| Work Order No: 2501207 (A&B)
| Feriod of Testing: 31.01.2025-05.02.2023

SAMPLE PARTICULARS

1 Type of sample WASTE WATER )
2 Point of Sample Collection ETP InlevOutlet
3 Date of sample collection! received 30.01.2025
4 Purpose of analysis Monitoring purpose
5 Sample collected! supplicd by By Lab Representative
& Sample Quantity 5 litre each
o 7 Method of Sampling : I53025(P—1) 1987 i
| TEST RESULTS _
8r, Parameters Inlet Outlet |  Std. Limits For Protocol wsed |
| No. Discharpe
(Textile Industeyy | |
. | Color (Hazen) 571 45 150 15 3025 (P-d) 2021
2, |pH 9.70 .40 6.0-9.0 18 3025 (P-11) 2022
3, | COD, mg/L 433 214 l 1400 1§ 3025 (P-38) 2023
4, | BODat 27°C for 3 Days, me/L 147 1.5 500 IS 2025 (P-d44) 2022
3, Total Suspended Solids, mg/L 130 45 15040 15 325 (P-17) 2022
| 6 | Total Dissolved Solids, mg/L 2392 2082 2100 |5 3025 {P-16) 2023
| 7. | Oil & Grease, m/l <40 <40 15 [$ 3025 (P-39) 2021
8. | Ammonical Nitrogen (as Njmg/L 1.70 105 | 50 IS 3025 (P-34) 2023
‘ 9 Phenalic Compounds {as CiH:OH)mg/L. | <001 =0 1.0 15 3025 (P-43) 2022
| 10, | Sulphide (as 5), me/L <f.05 =0.05 2.0 15 3023 (P-29) 2022
l. I1. | Taotal Chromium as (Cr), mg/L =025 <025 2.0 | [5 3025 (P-52) 2003 '.
emarks: 1.Parameter of Elfluent water samples meet with Standards Limits [or discharge on textile industry.

2 All Parameters are covered under MABL Scope.

i s BN HEPOM G e i wr i
D>

Reviewed By
Chemist

___,.,-r'""‘l 3
AW
f,.-""
Verified By
Neha Singh (T.M)

Authoris

Er. Divya Bhati

MmO

Samples snall be disposed off aftar 15 days fssuo of tnat repart Unless

Tha test reporl should nat be used in any advertising

proof i the court of law,

WI. .
Rasulta stod above relatod 1o the tested samplas, Endcrsamant of the sama is nallher inferred nof implomenied,

1.

2. 1

3. The 1est repet shall nat bo reproduced full o |ry part & can ba used 34
4

without the wiitien approval of labaratory

For Shadex

gations

th. Signatory
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Testing & Consultancy

(Formerly known as Envirochem Testing Lab & Research Centre)
{NABL ACCREDITED AND GOVT. APPROVED LAB)

{An IS0 8001 ; 2015, ISO 14001 : 2015, ISO 45001 : 2018 Certified Lab) TR

Plot No. 165, 1st Floor, Sector-25, Part-ll, HUDA, Panipat-132103, Hr.
M. : +81 90348 91129, 89501 75388
Emall : envirochemiestinglab@gmall.com

36

LI;E).K »

ot il

TC-E01S

Web. : www.etlrc.com

TEST REPORT

Report No ETLS PNP/ 54607

Repurt Date 10102024

Doc Mo, | ETLAFT RO

Is5ue 1o
M5 Shade -X Creation
Plot Mo. 661, PH-11 HSIDC, Industrial

Arep Bhari Gannaur

Party's Ref No: Nil
Worle Order No: 4060%

Period of Testing: G4, 10.2024-100 10,2024

SAMPLE PARTICULARS

1. Type of sample

Wisle Water

2, Point of Sample Collection ETP Inlet .
3. Diate of sample collection/ received 04.10.2024
4, Purpose of analysis Monitoring purpase [
5. Sample collectzd! supplied by By Lab-Representative .
. Sample Quantity 5 litre
2 Method of Sampling iS3025(P -1} 1987

TEST RESULTS i

Sr. No. Parameters Inlet Protocol used
I Color P.C.U (Platinum Cobalt Units) 480 IS: 3025 (P-4): 1983
2. pH - 846 [ 3023 (P11 fuss
3 Con, mg/L 2360 15 3023 (P-58) 2003
4 BOD at 27°C for 3 Days, mg/L 750 15 3025 (P-44)2023
5 Total Suspended Solids, mg/L 1160 1S 3025 (P-17) 2022
6. Tetal Dissolved Solids, mg/L 2375 153025 (P-10) 2023 [
7 Ol & Grease, mg/L 3.6 I5 3025 (P-317) 2021
8 Ammonical Nitrogen {as M), mg/L 28.9 15 3025 (P-34) 0 2023 |
9 Sodium Absorption Ratio (SAR) 72 ETL/SOPSL20 i
L. Phenolic Compounds (as CHOM), me/L = (.001 15 3025 (P4 3): 1992
1. Sulphide (as 5), mg/L 25 15 3025 (P-297: 1986
12, Total Chromium as {Cr), mg/L <01 153025 (P-53% : 2003 -
e e S
s F-%Lﬁ.ﬂ/\_
Ve Kooty Y
Bilal | '-.'_':Fli.’-h-:!“.t;i-l'l ali|
\=
s arpiee, Erratmentof e e s neer o o rlaerto.
L it m’mﬁm;ﬂmﬁﬁw:ﬂmimﬂW$M$mrunmw For Shadex C tighs

Nawth. Signatory
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Envirochem Testlglﬁg & Consultancy fiP S

(Formerly known as Envirochem Testing Lab & Research Centre) Pi
(NABL ACCREDITED AND GOVT. APPROVED LAB)

{An IS0 9001 : 2015, 150 14001 ; 2015, 150 45001 : 2018 Certitied Lab) a‘:g
Plot No. 165, 1st Floor, Sector-25, Part-1l, HUDA, Panipat-1 32103, Hr.
M. : +81 90348 91129, BA501 75388 Tesais
Email : envirochemtestinglab@gmall.com Web. : www.etlrc.com
— e —— — —
Report No ETL/ PNP/ 34608 Iteport Date (01482024 Doe No. | ETLAGET.801
Issue to: Party’s Ref No: Nil ' R |

/s Shade-X Creation
Plot Na. 661, PH-11 HSIIDC, Industrial
Arca Bhari Gannaur

Work Order No: 40610
Period of Testing: 04.10.2024-10.10.2024 |

SAMPLE PARTICULARS |

| 1. Type of sample ¢ Waste Water
2 Point of Sample Collection :  ETP Outlet
i Date of sample collection/ received ¢ 04102024 |
4, Purpose of analysis ¢ Monitering purpose
5 Sample collected! supplied by : By Lab Representative
b. Sample Quantity o atitie
1. Method of Sampling » IS3025(P-1) 1987 |

TEST RESULTS = e

[ Sr. No. Parameters Qutlet Standard Limits | Protocal nsed N
Li Color P.C.U (Platinum Cobalt Units) 62 150 [5: 3025 (P-4): 1983 |
2. pH 24 6-9.0 IS 3025 (P-11) 1983
3. oD, mg/L 343 1400 15 3025 (I-38) 2603
4 BOD at 27°C for 3 Days, mg/L - 107 300 15 3025 (P-44)2023
5 Total Suspended Solids, mg/L 32 1300 18 3025 (P-17) 2022 |
. Total Dissolved Solids, ma/L 1890 2100 15 3023 (P-16) 2023
7 Oil & Grease, mg/L i 15 IS 3025 (135 2021 {
& Ammenical Nitrogen (as N}, mg/L 7.7 S0 15 3023 (F-34); 2023
9 Sodium Absorption Ratio (SATR) 22 25 ETL/SOPSLIG
1. Phenolic Compounds (as CHsOH), ma/L < (.001 1.0 | 18 3025 {P-A3R 1992
1. | Sulphide (as 8), mg/L 1.7 2.0 | 15 3025 (P-20): 1086
12, Total Chromium as (Cr), mg/L =001 2.0 | 183025 (P-32) R

pEREReareeeTi W B L L P e

== \al A DEN O L
Verified By Anithorized By=
Bilal Weba 'Sin'g]%?

" i,
By o
s PRI P
——

1. Samplos shall ba dispesed off after 15 days issta of Lot roport unloss specifed.

2 Hmn.gu listed above related to the tesiod samples, Endorsamant of the sarma Ia npither inferrad nor implemenled.
4. Tha tast rapot shall not be reproducad full ofIn pqﬂ!m!huudq;gﬁu_ﬂn the courd of law.

& The tast repart should net ba used in any ndeﬂmﬂuﬁdjmd&iﬂmwuﬂhlnmmvﬂlofhWUW

m-QE
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é LOG BOOK OF SEWERAGE/EFFLUENT TREATMENT PLANT
-~
Name & Address of Unit ....ceeeeecne T e Month ........ anK:“..whm..._:._
— | INLET PUMP . CHEMIGAL CONSCOMTION FLOW PH. Treated ENMERGY METER ;
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..4\ ................................................................... - L3110 L.iKanys .......:. ..................................... Month .. @QH#HEFI ..................

z:::. m_ Address of Unit

INLET PUMP CHEMICAL CONSCOMIION FLOW | PH. Treated ENERGY METER :
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Feb-24 60 24 2.50
Mar-24 75 26 2.88
Apr-24 88 26 3328
May-24 g2 26 3.54
Jun-24 96 26 3.69
Jul-25 98 27 3.63
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HMSPCE Star Complex, Opp. General Hospital, Delhi Road,

HARYANA STATE POLLUTION CONTROL

2725

BOARD

Sonepat Ph. 0130-2236119(0) Email:-

MNo. HSPCE/Consent/ ; 313101722S0ONCTO26107078

To.

hspcbrosr @gmail.com
E-mail: hspcb@hry.nic.in

Dated:15/08/2022

M/s :SHADEX CREATIONS
PLOT NO 661 HSIIDC PHASE II BARHI

Subject: Grant of consent to operate to M/s SHADEX CREATIONS,

Flease referto your application no. 26107078 received on dated 2022-07-07 in
regional office Sonipat.With reference to your above application for consent to operate M/s
SHADEX CREATIONS is here by granted consent as per following specification/Terms and

conditions.

Consent Under

BOTH

Period of consent

01/ 102022 - 30/08/2027

Indusiry Type Yarn / Textile processing involving any effluent/emission generating
processes including  bleaching, dyeing, printing and colouring

Category RED

Investment (In Lakh) 3230

Total Land Area(Sq.| 1800.0
|meter)

Total Builtup Arca(Sq.| 2250.0

meter) '

Quantity of effluent

1, Trade 940.0 KL/ Day A -

2. Domestic 15.0 KL/Day ]
Number of outlets 2.0

Mode of discharge

1. Domestic Into HSIIDC sewer leading ta CETP

2. Trade Into HSIDC sewer after treatment leading 1o CETP ]
Domestic Effluent Parameters

1.NA | ;
Trade Effluent Parameters ) 1
1. BOD 300 mg/l

2. COD 1400 mgfl

3.TSS 1500 mg/l 5

4. pH 6.0-9.0 ]
5. D&G 15 mg/]

6. Amonincal Nitrogen | 50 mg/l |
7. TDS 2100 mg/l

& Shdu' EX %@ns

Auth. Signatory
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IESulphidc 2 mg/l
9. Sodium Absorption |26 mg/l
Ration
10, Phenolic compound | 1 mgfl |
11. Total Chromium 2 mg/l
| Number of stacks 1
Height of stack
1. Stack attached to|60 Feet
hoiler ,
Emission parameters
1. 5PM 1200 mp/m3
2, NOX 300 mg/m3
3. 50X 600 mg/m3
Product Details
1. WASHING|20000 Cases/day
PROCESSING AND
DYEING OF
GARMENTS ]
Capacity of boiler
1. Steam boiler I_I .25 Ton/hr
Type of Furnace
1.NA |
| Type of Fuel
| COAL/BIOMASS |2 Ton/day
Raw Material Details |
DYES A N D!100 Kg/Day
CHEMICALS
GARMENTS 20000 Cases/Day |
Regional Officer, Sonipat
Haryana State Pollution Conirol Board,
Terms and conditions

1. The applicants shall maintain good house keeping both within factory and in the premises.

All hose pipelines values, storage tanks etc. sh
levels, if specified by State Board should be met strictly.
2. The applicant/company shall comply wit
in this consent order at all subsequent times withoul negligence of his /its part. The

applicant/company shall be liable for such legal action against him as per provision ol the
law/act in case of violation of any order/directives. Issued at any time and or non compli

aof the terms and conditions of his consent order.

3. The applicant shall make an application

of expiry of this consent.

4. Necessary fee as prescribed for obtaining renewal

alongwith the consent application.

For Shadex Creat

Auth. ﬂﬁtﬂw

all be leak proof. In plant allowable pollutants

h and carry out directive/orders issued by the Board

ance
for grant of consent at least 90 days before the date

consent shall be paid by the applicant
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5. If due to any technological improvement o otherwise this Board is of opinion that all or any
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall alter giving the applicant an opportunity
of being heard vary all or such condition and there upon the applicant shall be bound to comply
with the conditions so varied.
6. The industry shall provide adequate arrangement for fighting the accidental leakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution.
7. The industry shall comply noise pollution (Regulation and control) Rules, 2000.
8. The industry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCR/HSFCB from time to time.
9. The industry shall ensure that various characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should exceed these limits for discharge.
10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent period, the industry shall submit fresh
consent application alongwith the consent to operate fee, if found due, which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
consent application to the Board in the event of any change during the year in the raw material,
quantity, quality of the eftluent, mode of discharge, treatment facilities etc.
11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment tacilities. The consent o
operate is subject to review by the Board at any time.
12. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.
13. The industry shall pay the balance fee, in case it is found due from the industry at any time
later on.
14. If the industry fails to adhere to any of the conditions of this consent Lo operate order, the
consent (o operate so granted shall automatically lapse.
15. If the industry is closed temporarily at its own, they shall inform the Board and obtain
permission before restart of the unit.
16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by
the Board.

Specific Conditions :

1. Unit will run ETP and APCM regularly and maintained log books properly. 2. That the unit
shall keep all the parameters within the prescribed limits and shall comply with all the Norms
and Rules as prescribed in the Act 3. That the unit will provide inter locking arrangement of
DG set with ETP/APCM and shall have scparate D.G. set to ensure regular and effective
running of pollution control devices. 4. That the unit will not discharge any untreated effluent
inside and outside its premises, 3. That the unit will not add any air polluting process!
machinery and also not to add any process which increases the water pollution load. 6. That the
unit will comply with all the provisions of Hazardous Waste Rules. 7. That unit will comply
the discharge standards notified vide Gazette Notification no. G.S.R. 35 (E) dt. 10. 10.20146. 8.
That the CTO so granted shall become invalid in case of violation of any of the above / any law

For Shadex Creations
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of the land. 8. Unit will comply CAQM direction No. 65 vide F.No. A-110018/01/2021-
CAQM/B8218-40 dated 231‘4:1 me 2022 and HSFCB direction vide order dated 21.07.2022

regarding standard list of approved fuels in NCR. Digially signed by
NAVEEN  saemicion
GULIPI Dabe: 220605 16:0%59
Reglonal Officer, Sonipat

Haryana State Pollution Control Board.

For SWE
. Signatory
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VAKAILATNAMA

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 622 OF 2024

IN RE:-

VARUN GULATI ...APPLICANT
VERSUS

STATE OF HARYANA & ORS. ...RESPONDENTS

KNOW ,TALL to whom these presents shall come that I/We, undersigned the above named do hereby

appoint.

SIDDHARTH BATRA (P/1083/2004), ARCHNA YADAYV (D/1837/2020), SHIVANI CHAWLA (D/2233/2019),
CHINMAY DUBEY (D/8141/2021) & RHYTHM KATYAL (D/3528/2022);
Advocates
Satram Dass B & Co., 8A, Sagar Apartment, 6 Tilak Marg, New Delhi-110001
Mob: 9013082887, Email: vijay.kumar@satramdass.com
(hereinafter called the advocate/s) to be my/our Advocate in the above noted case and authorize
him: -

To act, appear and plead in the above-noted case in this Court or in any other Court in which
the same may be tried or heard and also in the Appellate Court including High Court subject to
payment of fees separately for each courf by me/us.

To sign file, verify and present pleadings, appeals, cross-objections or petitions for executions,
review, revision, withdrawal, compromise or other petitions or affidavits or other documents as may be
deemed necessary or proper for the prosecution of the said case in all ifs stages subject to payment
of fees for each stage. To file and take back documents, to admit and/or deny the documents of
opposite party. To withdraw or compromise the said case or submit to arbitration any differences or
disputes that may arise touching or in any manner relating to the said case. To fake execution
proceedings. To deposit, draw and receive monthly cheques, cash and grant receipts thereof and to
do all other acts and things which may be necessary to be done for the progress and in the course of
the prosecution of the said case. To appoint and instruct any other Legal Practitioner authorizing him
to exercise the power and authority hereby conferred upon the Advocate whenever he may think fit
to do so and to sign the power of aftorney on our behalf.

And I/We the undersigned do hereby agree to ratify and confirm all acts done by the
Advocate or his substitute in the matter as my/our own acts, as if done by me/us to all infents and
proposes. And |/We undertake that I/We or my /our duly authorised agent would appear in Court on
all hearings and will inform the Advocate for appearance when the case is called. And I/We the
undersigned do hereby agree not to hold the advocate or his substitute responsible for the result of
the said case. The adjournment costs whenever ordered by the Court shall be of the Advocate which
he shall receive and retain for himself. And I/We the undersigned do hereby agree that in the event of
the whole or part of the fee agreed by me/us to be paid to the advocate remaining unpaid he shall
be entitled to withdraw from the prosecution of the said case until the same is paid up. The fee settled
is only for the above case and above Court. I/We hereby agree that once fee is paid, |/We will not
be entitled for the refund of the same in any case whatsoever and if the case prolongs for more than
3 years the original fee shall be paid again by me/us.

IN WITNESS WHEREOF |/We do hereunto sef my/our hand fo these presents the contents of which have

been understood by me/us on this .L.T .day of..... W...ZOZS
Accepted, idenfified and certified subjecte

d to the terms of the fees. Fw
4 dad
s Awea v 2
[SIDDHARTH BATRA] [ARCHNA YADAV] Client

S clan - Pl
[SHIVANI CHAWLA] [CHINMAY DUBEY] & [RHYTHM KATYAL]
Advocates
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RESOLVED THAT Mr. JAGJIT SINGH S/O ATTER SINGH 15" Partner, be and is hereby authorized on
behalf of SHADEX-CREATIONS, to initiate, file, defend, represent, and conduct legal cases,
proceedings, or claims in any court of law, tribunal, or any other judicial or quasi-judicial authority in
connection with the business or matters of the Shadex Creations.

RESOLVED FURTHER THAT Mr. JAGJIT SINGH S/O ATTER SINGH is authorized to sign, verify, and
submit all necessary documents, affidavits, pleadings, applications, and undertakings, and to appoint
advocates, solicitors, and other professionals as may be required for such proceedings.

RESOLVED FURTHER THAT all actions taken by Mr. JAGJIT SINGH S/O ATTER SINGH in connection
with the above matters be and are hereby ratified and confirmed by the Shadex Creations.

RESOLVED FURTHER THAT a certified true copy of this resolution be provided to all concerned
authorities as and when required for their records and reference.

MR. MANMEET SINGH

For
g\.

(2 "° PARTNER)

wash, yhat your

denim Jegerves

Factory Address : 661, HSIDC Industrial Area, Phase-lIl, Barhi, Sonepat (Haryana) - 131101

Corporate Office cum Factory : G-45, Lawrence Road Industrial Area, New Delhi - 110035
Phone : 011-47025315, Mobile : 9810383400 email : shade_xcreations@yahoo.co.in
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Jagjit Singh

S fafr/ DOB - 09/08/1969

T/ Male

/ \ St el e — i
) OhiuE s taton Aoty of tndia

Jan. HeEW g, v-2/146, o R, gRas

ool =M, 110063

Address: C/O Attar Singh, A-2/146, Third
Fioor, Paschim Vihar, Paschim Vihar,
Paschim Vihar, West Delhi, Delhi, 110063




Satram Dass B & Co. Mail - Advance service copy of short reply on bA273? titled as 'Varun Gulati v. State of Haryana & Ors. 17/05/25, 5:07 PM
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Archna Yadav <archna.yadav@satramdass.com>

SATRAM DASS B & CO.

ADVOCATES

Advance service copy of short reply on behalf of Respondent Nos. 75 in O.A.
No. 622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.

1 message

Archna Yadav <archna.yadav@satramdass.com> Sat, May 17, 2025 at 5:07 PM
To: Mansi Chahal <mansichahal104@gmail.com>, Varun Gulati <jansewajanhit@gmail.com>
Cc: Chinmay Dubey <chinmay.dubey@satramdass.com>, Shivani Chawla <shivani.chawla@satramdass.com>, Vijay
Kumar <vijay.kumar@satramdass.com>

Dear Sir,

PFA.

Advance service copies of short reply on behalf of Respondent No. 75 in O.A. No. 622/2024 titled as 'Varun Gulati
v. State of Haryana & Ors.'

Kindly treat the same as Proof of service.

Kind Regards

Archna Yadav
Senior Associate

Satram Dass B & Co.
8A Sagar Apartment, 6 Tilak Marg, New Delhi 110001, India

E-mail: archna.yadav@satramdass.com
Phone (0): +91 (0)11 47046111, 4746144
Webex : https://meet155.webex.com/meet/archnayadav

Confidentiality Notice: This e-mail message is for the sole use of the intended recipient(s) and may contain
confidential and privileged information exempt from disclosure under applicable law. Unauthorized review, use,
disclosure, or distribution is strictly prohibited. If you are not the intended recipient, please contact the sender
by reply e-mail and destroy the original and all copies of the message.

» Paperbook- NGT REPLY-R75 Shadex Creations.pdf
10954K

https://mail.google.com/mail/u/1/?ik=07e220bf39&view=pt&searc...ead-a:r-6268444536198068524&simpl=msg-a:r-6869948693359063483 Page 1 of 1
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